989 Written Answers [RAJYA SABHA ] to Questions 99¢
No, of road Amount of grant
Name of state T works for sanectioned
which grant was
sanctioned (Rs. in lakhs)
1061-652
Rajasthan . 2 : 062
QOrissa 11 063
ToTAL 18 127
GRrAND TOTAL 376 22 23

(b) The question whether the Village Road
Development Co-operative Scheme should be
extended to the Third Plan is under
consideration by the Government of India.]
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t [ARRANGEMENT FOR WEATHER BULLETIN

BROADCAST FOR GEOLOGICAL SURVEY
EXPEDITION

247. SHrR1 B. N. BHARGAVA: Will the
Minister of  TRANSPORT AND  CoM-
MUNICATIONS be pleased to state what
arrangements, if any, have been made by the
Meteorological Department with the All India
Radio for the broadcast of weather bulletin in
connection with the expedition party which,
on behalf of the Geological Survey of India,
started on the 16th June, 1962 from Simla
to Lahaul,

Spiti which is at a height of 18370 feet?]
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1"[THE DEPUTY MINISTER IN THE
MINISTRY OF TRANSPORT AND
COMMUNICATIONS (SHRI AHMED
MOHIUDDIN): Special weather bulletins will be
issued for the purpose as soon as necessary

arrangements with the All India Radio have
been made forthe broadcast of the bulletins.]
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f[ ] English translation
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t [NATIONAL SEEDS CORPORATION

249. SHRI B. N. BHARGAVA: Will the
Minister of FOOD AND AGRICULTURE be
pleased to state:

(a) whether Government have recently set
up a National Seeds *Corporation; if so, what
is its constitution and how the work of seed
production will be carried out by it in the
various States; and

(b) how the Corporation will be
connected with the seed organisations that are
functioning in the various States?]
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(SHR1 RAM SUEHAG SINGH): (a) No. The
National Seeds Corporation is expected to be
set up shortly. The Corporation, which is
proposed to

+[*] English ¢
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be registered as a Company under the
Companies Act, 1956, will have a Board of
Directors at the helm of its affairs. The
production and distribution of foundation seed
will be undertaken by the Corporation under
its direct control. The production of certified
seed in the States will be the responsibility, as
far as possible, of Co-operatives or, failing
that, select individuals or joint-stock concerns.
These bodies will be helped by the
Corporation by providing financial aid and
affording technical guidance.

to Questions

(b) In the matter of organisation of the
production, etc., of improved seed, the
National Seeds Corporation will act in
collaboration with the organisations that are
already functioning in the various States and
also the other State authorities connected with
the matter.]
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t[An. INDIA SoiL AND LAND USE SURVEY
SCHEME

249. SHRI B. N. BHARGAVA: Will the
Minister of FOOD AND AGRICULTURE be
pleased to state:

(a) the names of the States in which land
was surveyed under the All India Soil and
Land Use Survey Scheme during the last year
and the

ranslation



